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THE MINISTER OF AGRICULTURE AND MINISTER OF CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (SHRI SHARAD PAWARY):
Transfer of a jailor is the right of the State Government. ...(ntarruptions)...
How can he have a lbcus standi? ...(nterruptions)... He has no authority.
...Unterruptions)...

THE MINISTER OF HOME AFFAIRS (SHRI SHIVRAJ V. PATIL): It is
in the State List. ...(nterruptions)...

M Syl :  seET, s R T A of ©m RedT T
...(o)... o v fadw 8 mar #

SHRI SHARAD PAWAR: His name is mentioned last in the list.
...(nterruptions)...
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STATEMENT BY MINISTER

L.aunching of Doordarshan' s Urdu channel by Prasar Bharati from
15" August, 2006
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MR. DEPUTY CHAIRMAN: Mr. Bagrodia, do you want to seek
clarificatioris?

SHRI SANTOSH BAGRODIA (Rajasthan) : Sir, | congratulate the
hon. Minister who has brought this new channel for the country though it is
belated but finally he has brought it. So, we are ail very happy about it.
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Sir, | would like to know from the hon. Minister how fast he would
bring this 24 hour channel. Sir, he has not given the time-frame. There
should be a time frame for that. Another thing is, he has mentioned that
¢ A0 & g IRE TER AR A I9 s # g & for v ot
oo @ &1 This is not a BYS &t e, it is a real good thing which has
been done. But, only half-an-hour news is not sufficient. This time is very
little. At least, half-an-hour in the morning and one hour in the evening and
something like that can be done because 8¢ wH¥™ aret Wr & &, ¥ &M
B A f=gwrs & g g e wfe
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MR. DEPUTY CHAIRMAN: Now, we take up the further discussion
on the Central Silk Board (Amendment) Bill, 2005.

SHRI SANTOSH BAGRODIA: S8ir, has the lunch hour been
suspended?

MR. DEPUTY CHAIRMAN: Yes, the lunch hour has been
suspended because there is a function in the evening.

SHRI SANTOSH BAGRODIA: Sir, let the Minister accept the
congratulations.

MR. DEPUTY CHAIRMAN: He has already replied.

SHRI SANTOSH BAGRODIA: But let him accept the
congratulations. #3% o, sy TR« o HRYI
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RAJYA SABHA

What about Speciai

SHRI JANARDHANA POOJARY (Karnataka) :

Mentions?

MR. DEPUTY CHAIRMAN: The Special Mentions will be taken up

after the legislative business.

Now, Shri Acharya.

THE CENTRAL SILK BOARD (AMENDMENT) BILL, 2005 - Contd.
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